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Original Application No. 332 of 2013 
& 

Miscellaneous Apnilcation No. 180/123112014 
in 

Original Anolication No. 332 of 2013 

Monthiy, this the 17" day of November, 2014 

CORAM: 

Hont Me Mr. U. Sarathchandran, JudIcial Member 

P. Murali, Senior 'I'echnieal Assistai1t A, 
Cl .'l t T 	t% " Cl CP.  

U P40. ZiöJZ, r1uIJufrKU, 

VS SC, ISRO P0, 'I'hiruvananthapurarn-695 022, 
Residing at. Manasam, So uhrida Nagar, 
SNRA A- 12, Near F'Cl, Kazhak.uttam P0, 
Thiruvananthapurani - 695 582. 

A. Sreedharaii, Scientist/Engineer-SC, 
(1I tY 	 TT". TIYT'T' T T'tR NW 	 t TC* 	'% 

P40. zizii, Krrr, iFriiviivir, 
ISRO P0, '[hi ruvananthapurani-695 022, 
Residing at QTR. No. C-97, 
1SRO Staff Quarters, Paflithura P0, 
Thiru vanan ihapurarn - 695 586. 

Babu Elimban, Scientist/Engineer-SC, 
Sc No. 20836, SPF/SOG/PRSO, VSSC, 
is RO P0, 'l'hiruvananth apurarn-69 5 022, 
Residing at Gokulam, Near FCI, 
SNRA-D-1, Kazhakkuttam P0, 
Thiruvananthpauram - 695 582. 

M.S. Ajayakurnar, Scientist/Engineer-SC, 
Clr'l - 	 1 	P 	 mglrr,r, y r-'/ aw KY-' . No. iOlzi, Hiir, iFr,Mivii, 
VSSC, ISRO P0, 'I'hiruvananthapuram 695 022, 
Residing at Payyampaiiy Veedu, Thumpodu, 
Kallara P0, Thiruvananthapuram - 695 608. 

Babu K.G., Scientist/Engineer SC, 
tT 	YT(r 	ClCl1 , 1TIT'iTI jr ('I 
P40. v zuoio, rtt- r/r'..Avl, 

iS RO P0, 'I'h i ruvaiiaiithapuram-695 022, 
Residing at Krishna, Kairali Nagar, 
Near ECI, Kazhakkuttam, 
Thiruvananlhpaurarn-695 582. 
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R. Baijukumar, Scientist/Engineer SC, 
SC No. VS 20824, PPFF/IFF/MME, 
ISRO P0, Thiruvananthpauram - 695 022, 
Residing at Samrudh, T.C. 2/165/3, 
Santhinagai; Kazhakuttarn, Thiruvananthapuam - 695 582. 

C.M. Hariharan, ScientistlEngineer-SC, 
(111 T 	%'%I\'•7 A Tf11t It'111J A t T1 T 	7(1(1 c 

P40. zu,f,ru,rt..u/.t1VIN, v'._,, 
ISRO P0, Thiruvananthapurarn - 695 022, 
Residing at Nandanam, SRKPRA A70B, 
Ashramarn Enclave, Nettayam P0, 
Thiruvananthapuram —695 013. 

R. Rarnesh, Scientist/Engineer-SC, 
SC No. 25744, LBSD/SOG, PRSO, 
vssc, ISRO P0, I'hiruvanant1iapuram - 695 022 7  
residing at tekshmi', AKGNRA-30, 
AKG Nagar, Pazhaya Road, Pangappara P0, 
Thiruvananthapuram - 695 581. 

T. Samson, Scientist/Engineer-SC, 
SC. No. 27389, Safety Section - RPP, 
VSSC, ISRO PU, Thiruvananthapuram - 695 022, 
Residing at Helans, Near St. Thomas Church, 
Thumba, Pallithura P0, 'l'hiruvananthapurain-695 586. 

P. N andikesan, Scientist/Engineer-Sc, 
SC N. 24141, LFCD/FCS/ESG/PCM, 
INSTEF Area, VSSC, ISRO PU, Thiruvananthapurarn-695 022 7  
Residing at Aswathy, NSP# 102, Kesavadasapuram, 
Thiruvananthapurarn-695 004: 

S. Anil Kurnaran Nair, Scientist/Engineer-SC, 
SC. No. 20476, APFD/APPG/AVN, 
VSSC, ISRO P0, Thiruvananthapuram-695 022, 
Residing at Rohini, VP IX/551-B, 
Chirakona, Peyad PU, Thiruvananthapuram-695 573. 

Vinoy Varghese, ScientistIFngineer-SC, SC.No. 37850, 
PFC, CSG/PCM/VSSC, ISRO P0, Thiruvananthapurani-695 022, 
Residing at Quarter No. V1/19, ISRO Staff Quarters, 
Pallithura P0, Thumba, Thiruvananthapuram. 

13.. C.P. Asokan, Scientist/Engineer-SC, 
(1 ci ' T 

	101114,    A T' C T' If IP (I T I 7(1(1 .'l 

P40.  	f 	J/1V1.)P/ V 

Vattiyoorkavu P0, Thiruvan anthapurarn-69 5 013, 
Residing at Vaizhnavan, T.C. 1/730(5), 
Santhinagar, Kazhakkuttorn PU, 
Thiruvananthapuram - 695 582. 
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M. Mohommed Shamnad, Scienti st/En gin eer-SC, 
SC No. 23788, CCDD/CSSG/CMSE, VSSC, 
VattiyoOrkavu P0, Thiruvananthapurarn-69 5 013. 

K. Mohanan, Scientist/Engineer-SC, 
i 	T 	. '7fI". 	TT% I 	% 	 / T 	T 

INO. z,i, QiuiQPGiATN, 
VSSC, ISRO PU, 1'hiruvananthapuram-695 022, 
Residing at Bansuri, T.C. 5/1699(2), 
Kaithavilakom Lane, Ambalamukku, Kowdiar P0, 
Thiruvanantiiapuram-695 003. 

P. Rajeevan, Scientist/Engineer-SC, 
el SC No. 25702, ABSD'CMSE/VSSC, 
Vattiyoorkavu PU, Thiruvananthapuram-695 013. 
Residnig at Sivani, i .. 1i7306j, 
Santhi Nagar , 

 Stationkadavu, Kazhakuttorn P0, 
Thiruvananthapuram-695 582. 

M. Manikandan, S cienti st/En gin eer-SC, 
i '. T 238544 T(1T I?. TST TTCIT T 

INO. , iriivur, 1IU, 

Vattiyoorkavu PU, Thiruvananthapuram 695 013, 
Residing at Hridyam, VNRA-40, 
Ragam Lane, Vikas Nagar, Nettayarn P0, 
Thiruvananthpauram-695 013. 

Saji Antony, Senior 1'echnicai Assistant, 
SC Noi. LV 63711, CPAG/CSC. LPSC, 
ISRO, Valiamala, 'I'hiruvananthapurain-695 547, 
Residing at J 77, Vadakkettu House, 
Jyothi Nagar, Kesavadasapurarn, 
Thiruvananthapuram - 69 5  004. 

(By Advocate - Mr. Vishnu S. Chempazhanthiyil) 

Versus 

The Director, 
Vikram Sarabhai Space Centre, 
Thumba, ISRO P0, 
Thiruvananthapuram - 695 022. 

The Director, LPSC, ISRQ Valiarnala, 
Thiruvananthapurarn-695 547. 

The Secretary & Chairman, 
Department of Space, 
Antariksh l3bavan, New HEL Road 
Bangalore - 560 094. 

Appllcants 

Respondents 
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(By Advocate - Mr. Sunil Jacob Jose, SCGSC) 

This Original Application having been heard on 17.11.2014, the 

Tribunal on the same day delivered the following: 

ORDER 

Applicants filed MA No. 180/1231/2014 stating that after filing of this 

OA applicant No. 18 who is working in LPSC, Valiamala has been granted 

the benefit of stepping up of pay as prayed for in the Original Application. 

When the other applicants raised the issue once again before the competent 

authorities highlighting the fact that the co-applicant has been granted the 

benefits as claimed in this OA, it was assured to them that the 

claims/representations of the other applicants also will be looked into. 

1'herefore, applicants pray for permitting them to withdraw the OA with 

liberty to pursue the claim raised in the OA before the competent authorities 

among the respondents reserving the rights of the applicants to approach this 

Tribunal in case the grievances remain un-redressed. 

Mr. Rajesh learned counsel representing Mr. Sunil Jacob Jose, learned 

SCGSC submitted that there is no objection for the respondents in allowing 

the afOresaid relief sought tbr in the MA. Hence, the MA stands allowed. 

Therefore, the OA is allowed to be withdrawn granting liberty to the 

applicants I to 17 for approaching this Tribunal on appropriate cause of 

action, if so advised. 
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4. Original Application stands disposed of as above. No order as to costs. 

(U. SARATHCHANDRAN) 
UT1%T,IT T * i1'* fT1iY 
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